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ORDER

It is brought to the notice ofthis Tribunal that an appeal against the order

passed by the Hon'ble Principal Bench, New Delhi, NCLT has been filed before

the Hon'ble NCLAT and that the same is pending before Hon'ble NCLAT. It is

also further brought to the notice of this Tribunal that the appeal is listed today



for disposal. [n the circumstances, await the orders of Hon'ble NCLAT and in

relatiOn to the appeal. pafties to appraise lhis Tribunal about thc status of the

appeal on the next date of hearing. Post the matter on 14.09.''}^14
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